
BEFORE THE NATIONAL GREEN TRIBUNAL 

NEW DELHI 

ORIGINAL APPLICATION NO.327/2022 

IN THE MATTER OF: 

AMRAVATI FLY ASH BRICKS MANUEACTURERS 

ASSOCIATION      ...APPLICANT 

VS. 

UNION OF INDIA & ORS.     ...RESPONDENTS 

 

I N  D E X 

 

SL.NO. PARTICULARS PAGE NO. 

1. 

 

SHORT REPLY ON BETIALF OF THE 

RESPONDENT NO. 14 (NTPC –BARAUNI 

THERMAL POWER STATION/BTPS) WITH 

AFFIDAVIT. 

 

 

2. ANNEXURE-R/1 

THE TRUE COPY OF THE 

AUTHORISATION LETTER DATED 

11/01/2025. 

 

 

 

 

 

 

ADVOCATE FOR THE RESPONDENT NO.14: 

SUDHANSHU PRAKASH 
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